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Shri P, C. Borooah: Not only in
Jullundur on the West Pakistan
border but also in Assam on the East
Pakistan border, spying activities are
rampant. One Mr, Mohit Choudhury
who is a Pakistani Muslim spy

Mr. Speaker: Can the Minister
remember one individual?

Shri P. C. Borooah: One Mr. Mohit
Choudhury who is a Pakistani Muslim
spy, after coming to India, married
3 Bengali girls, 2 Assamese girls and
one Bihari girl, and was carrying on
spying activities and he was arrested
at Ghatshela ijn May last. He made
the confession before the Magistrate
wherein the names of several Indians

‘also appeared. The Central Govern-

ment wanted those persons to be
apprehended. But nothing has been
done up till now. May I know whe-
ther the Punjab Government is also
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following the same course in
handling the spying activities in
Punjab on the West Pakistan border?

Shri Hathi: This question reiates
only to Jullundur. Sp far as West
Bengal and other cases are concerned,

I will require notice (Inter-
ruptions).
Shrij Tyagi: One misunderstanding

has been created. The hon, Member
hag said that the Bengal Government
hag flouted the instructions of the
Central Government. That at least
may be clarified. Is it a fact that the
Home Minister directed the Bengal
Government to get some people
arrested and they flouted the instruc-
tions?

Shri Surendranath Dwivedy: The
State Government did not support
because some persons working in the
All India Congress Committee office
are connected with this matter.
Therefore, the State Government is
not helping even in arresting those
having complicity with the Pakistan
spies.

Shri Hathi: There is no question of
any State Government flouting the
instructions of the Central Govern-
ment.

Shrimati Renu Chakravartty: Has
he been arrested?

Mr, Speaker: He may answer this
question.

Shri Hathi: I have no informaiion.

Mr. Speaker: Mr.
Shastri.

Prakash Vir

Shri Hem Barua: I rise on a point
of order.

Mr. Speaker: There is no point of
order. Mr. Prakash Vir Shastri.

Shri Hem Barua: He shouig give
definite information

Mr. Speaker: Mr.
Shastri.

Prakash Vir
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Shri S. C. Samanta: May I know

whether the incriminating papers that
were geizeq from those spies have
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been examined, and whether any clue
in other border States has been
found?

Shri Hathi: As I have said, we have
got some material and that is being
examined. That is why 1 have said
that we would not give further
details because it leads to certain
clues also or it is likely to lead to
certain clues also.
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Mr. Speaker: Order,
might be allowed to proceed.
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Shri Sham Lal Saraf: May I know
how many officers who were arrested

had gone away? How many of the
arrested officers had left?
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Shri Sham Lal Saraf: I want to ask
a very importan: question.

Mr. Speaker: I had not called the
hon. Member. ] cannot proceed in
this manner. Unless I call an hon.
Member he should not begin asking
questions.
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I do not allow that.
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Shri Kapur Singh: May I know
whether some information is available
about any arrests having been made

in Pakistan on the allegation that
they are Indianp spies?

Shri Hathi: I would require notice
.1 that' question. -
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Shri Hem Barua: Is it a fact that
Pakistani spies in India are having
+the active help and support, moral
and financial, of certain Pakistan
diplomatic missions in this country?
1{ so, what stzps have been taken to
destroy and disrupt this link that has
been fostered in thig country between
these spies and certain Pakistani
diplomatic missions?

‘Shri Hathi: So far as this question
is concerned, we have got some clues
about the links. The police are try-
ing to further look into the matter
and take action against those officers.

Shri Hem Barua: My question was
specific.

Mr. Speaker: And that was.in-
admissible. This was only about the
arrests that have bheen made in
Jullundur, not any other thing.

Shri Hem Barua: 'Juflundur is parl
of India
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.Mr. Speaker: And India is part of
the greater world.
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Shri Sham Lal Saraf: I seek your
guidance.

Mr. Speaker: I have to decide not
to give guidance.

Shri Sham Lal Saraf: Who else is
to give ug guidance then?

Mr. Speaker: No, no. I.cannot give
guidance. If a matter comes up, I
have to decide.

Shri Sham Lal Saraf: I am sorry
we cannot ge: guidance from you. I
do not know from whom we can get

it then.
TR TEITTETE T © Weqe W
g, @ " & ad femm mam

Mr. Speaker: The most thankless
job is that of the Speaker.





